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HeI •••• or IndIan Ship. Seized by 
Pakl,lan durlnll Indo-Pak Connl~1 

3629. SHRI P. C. ADICHAN : 
SHR! HIMATSING~ : 

SHRI S. K. TAPURIAH : 
SHRI VALMIKI 

CHAUDHARY: 
Will the Minister of EXTERNAL 

AFFAIRS be pleased to refer to the reply 
given to Unstarrcd Question No. 4141 on 
the 11th December, 1968 and state : 

(a) whether Government pressed for the 
return of Indian ships, vessels and cargo 
sei7.ed by Pakistan during the 1965 connict 
in lieu of the boats released by India: 
and 

(b) if so, Pakistan Government's re-
action thereto '1 

THE MINISTER OF 
AFFAIRS (SHRI DINESH 
No. Sir. 

(b) Does not arise. 

EXTERNAL 
SINGH): (a) 

Mlnoriti •• in Ea.t Pakistan 

3630. SHRI SAMAR GUHA; Will 
the Minister of EXTERNAL AFFAIRS be 
pleased to state: 

(a) whether it is a fact that the Governor 
of East Pakistan had a secret meeting in the 
month of April. 1968 with some Advocates 
of Dacca Bar in which he asked them to create 
a situation, other than large scale riots, to 
squeeze out the East Pakistan Minorities: 

(b) whether as a result of that meeting 
in the Governor's House, innumerable 
incidents of murder, assault and forcible 
occoupation of residential houses of the 
minorities took place there; and 

(e) if so, the details about such acts of 
terrorisation against the East Pakistan Minor-
ities and the consequent effect on them and 
action taken by Government in this regard? 

THE MINISTER OF EXTERNAL 
AFFAIRS (SHRI DlNESH SINGH): (a) 
and (b). The Government have no such 
information. 

(c) Does not arise. 

Private BusinelS carried on by CommlaloDed 
Ollicers 

3631. SHRI NARENDRA SINGH : 
MAHlDA : Will the Minister of DEFENCE 
be pleased to state : 

(al whether it i. a ract that commissioned 
officers below the rank of Major ia the 
JnCantry and OrdD8a~ WillIS of the Army 




